
CENTRAL AOniNISTRAlIu:. TRIBUNAL
principal BENCH: NEU DELHI

O.A.No.2424/93

Nbu Dalhi this the gth August,1994

Hon'ble Shri 3.P. Sharma,l'lember(3)

Shri 3agadish Chander,
s/o Shri Amrit Saria,
l^otor Lorry Driver,
Horticulture East Division,
C, P,.U,D ,, I, P, Bhavan,
Neu Delhi.

(None for the applicant)

1. Union of I^dia
Through its
Director General of 'Jorks,
C.P.y.D,,Nirman Bhavan,
Neu Delhi.

2. Estate Officer,
Directorate of Estates,
C.P.U.D.,
Nirman Bhavan,
Neu Delhi,

(None for the respondents)

.... Applicant

.... Respondents

ORDER

Hon'ble Shri 3.P. Sharnia,nember(3)

The case is dismissed in default

(3.P. SHARnA)
nember(3)


